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BEFORE THE HONBLE NATINAL GREEN TRIBUNAL
EASTERN ZONE BENCH -
ORIGINAL APPLICATION NO. 1261/2024‘ PQ
Gh. No. 47 Ao{_gggjﬁ?

e e In The Matter of:

Samir Malo and Ors.

...Applicant

g P <34 . 5 .

\/’(}g? “? ersus

State of West Bengal & Ors.

...Respondents

AFFIDAVIT ON BEHALF OF WEST BENGAL STATE WETLANDS
AUTHORITY
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BEFORE THE HONBLE NATINAL GREEN TRIBUNAL
EASTERN ZONE BENCH :
@IGINAL APPLICATION NO. 1261/2024( pB

B i 0& A O. 4 & 7_025/{_2
ZOTARPX ~ '
/ S St In The Matter of:
‘.; 5~C\|‘?u\§:wa~ l
1* E"mg;‘:*"".m Samir Malo and Ors.
;.\ Que i
“\ G ™ ...Applicant
\QT o% S/
Haeix b oty . Versus.

State of West Bengal & Ors.

357 ORE THE NOTARY PUSLIC
ATR “‘ﬁ,“’x\w‘"{ ...Respondents
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AFFIDAVIT ON BEHALF OF WEST BENGAL STATE WETLANDS AUTHORITY

I, Smt. Roshni Sen, D/o- Late Saibal Kanti Sen , aged about 58 years, by
occupatioh service, having office at Prani Sampad Bhawan, 5% Floor, LB-2, ‘
Sector III, Salt Lake, Kolkata- 700106 holding the post of Additional Chief
Secretary, Department of Environment, Government of West Bengal and also
Member Secreta'ry of West Bengal State Wetlands Authority, do hereby

solemnly affirm and declare as follows:-
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1. That this affidavit is being filed in compliance with the Solemn Order
dated 20.11.2024, passed by the Hon’ble National Green Tribunal,

Principal Bench.

iR 6‘rmugf"&§;ﬂt hat the instant Original Application has been filed by the applicant

[+ oT P\RY interalia alleging that land at Dag No 623, 634, 635, 636, 637, 638,

: 534!‘200‘ 639 and 640 located at Rahman Godown Lane, Beraberi Ghoshpara,

\'\LR?;/ Naryanpur Rajarhat is wetland/pond and has been substantially
encroached upon.

3. That in this regard the Hon'ble National Green Tribunal, Principal
Bench vide Order dated 20.11.2024 has constituted a Joint Committee
comprising District Magistrate, 24 Parganas, West Bengal State
Wetlands Authority, Central Pollution Control Board and West Bengal
Pollution Control Board to visit the site, collect relevant information,

and submit a factual report within one month.

4. That in pursuance of the aforesaid directions, members of the Joint
Committee visited the land in question on 05.02.2025 at 1:45pm. The
Block Land & Land Reforms Officer, Rajarhat, North 24 Parganas
accompanied the Committee members to locate the alleged plots

mentioned in the complaint/order.

1 MAR 2025
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5. That during the field visit the Joint Committee made the following

observations:-

i A godown was found running under the banner of "RK
1 y ’lr“" JL.'J,’,Q)?
:-"‘_/'" 7
;'“/"- \*
: ‘._ b': b‘l?-o P" )

l1.' \ é
'?_‘i\_,/ Electric" on some portion of LR Dag no. 639 and 640, whereas
RS

Warehouse" on some portion of LR Dag no. 638 and 639 whereas
remammg portion of these two Dag numbers was found vacant.

Another godown was found running under banner of "Binoy

remaining portion of these two Dag numbers was found vacant.

iii. On LR Dag no. 4637, a godown was found storing bottles of soft
drinks and running under the banner of "VKKN Traders Private
Limited" and "Devyani Food Industries Limited".

iv. LR Dag no. 635 and 636 were found densely covered with water
hyacinth.

V. LR Dag no. 623 and 634 were found covered with plants and
herbs.

vi.  The mouza- Gopalpur, within which the alleged plots are located,
is outside the area of the East Kolkata Wetlands.

vii. A summary of recorded land classification and land ownership

along with supporting documents ( Porcha / land mutation

11 MAR 202



32

RN X
. documents) as received from the Block Land & Land Reforms
Officer, Rajarhat, North 24 Parganas is stated as follows-
Mouja | LR Area Classificati | Recorded | Present physical
& J.L | Plot (in acre) | on Status status during field
No. No. As per | (Raiyati/ | visit
3 _-."r’{fljﬁ“;;‘:\-, record Vested)
S >
&( *d . 1623 0.22 Danga Raiyati Land
@[ NOTARK \2
'-'_1., | ‘-.; 12008 :r 634 0.18 Itkhala Raiyati Low land covered
% . /4_“:-: / with aquatic plants.
O ES
= 635 0.26 Itkhala Raiyati Low land densely
covered with water
Gopalp hyacinth
ur 636 0.27 Itkhala Raiyati Low land densely
JL covered with water
No.2 hyacinth
637 0.64 Itkhala Raiyati Godown with some
portion of vacant land
638 0.37 Karkhana | Raiyati Godown with some
portion of vacant land
639 0.16 Karkhana | Raiyati Godown with some
portion of vacant land

11 MAR 202
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640 0.36 Karkhana | Raiyati Godown with some

portion of vacant land

> HAUD H\6 That the Joint Committee Report made the following remarks :-

r,
Hx; g field visit, no filling up of waterbody was observed in the plots

(%Y
\

AT o~
70\ il

‘//{f’) S -

encroachment of any waterbody in the plots mentioned in the petition.

Copy of the Joint Committee Report is annexed herewith and marked

with letter “R”

7. It is therefore respectfully prayed that Hon’ble Tribunal may pass such

order/orders as it deems fit and proper in the interest of justice.

%\7 ' % Nu ;Ah\l“( : K‘ L“
A GOVT. OF INDIA DEPONENT
& M Faegd. No.-8584/08
WC Bidhannagar Court
Dist.-North 24 Pgs.
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I, Smt. Roshni Sen, D/o Late Saibal Kanti Sen acting as the Additional Chief
Secretary, Environment Department, Government of West Bengal, do hereby
vérify that the contents of the report in the form of affidavit are true to my best
of knowledge and belief. No part of the report is false and nothing has been

concealed.

Verified at Kolkata on this H”%ay of March, 2025.

% ( 2l , Qr»,’ff\
\% , 7£ B KU sl Je
©. SHAUDH DEPONENT
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Report of the Fact Finding Committee in Compliance with the Hon'ble NG (Prificipal ™
Bench) Order dated 20.11.2024 in the matter of Dr. Samir Malo & Ors vs, State of West

Bengal & Ors in OA No.1261 of 2024. N O ———"
N oM
s 1!}_..,” =

Background:

Petitioners in OA No.1261 of 2024 have alleged that land at Dag No 623, 634, 635, 636, 637, 638, 639
and 640 located at Rahman Godown Lane, Beraberi Ghoshpara, Naryanpur, Rajarhat is wetland/pond
and has been substantially encroached upon.

The Hon'ble National Green Tribunal (NGT) in the Order dated 20.11.2024 has constituted a Joint
Committee comprising District Magistrate, 24 Parganas; West Bengal State Wetland Authority; Central
Pollution Control Board; and, West Bengal Pollution Control Board and directed the Committee to visit
the site, collect relevant information, and submit a factual report within one month.

Accordingly, the Joint Committee was formed with the following members-

1. | Shri Mrinal Kanti Biswas, Central Pollution Control Board,
Regional Director & Scientist E Regional Directorate, Kolkata
2. | Shri Lakshmi Kanta Haldar, West Bengal Pollution Control
Senior Scientist Board |
3. | Shri Sinchan Mukherjee, Representing District Magistrate, |
Deputy District Land & Land Reforms Officer | North 24 Parganas 1
4. | Shri Rajarshi Chakraborty, Representing the State Wetland
Environment Officer Authority

Nomination letters are attached as Annexure 1, 2 and 3.

In compliance with the direction of the Hon'ble National Green Tribunal, members of the Joint
Committee visited the land in question on 05.02.2025 at |:45pm (Figure 1). Mr Partha Lodh, Block
Land & Land Reforms Officer, Rajarhat, North 24 Parganas accompanied the Committee members and
helped to locate the plots mentioned in the petition.

Observations:
a) During the field visit following observations were made-

i. A godown was found running under the banner of “RK Warehouse™ on some portion of LR Dag
no. 638 and 639; whereas remaining portion of these two Dag numbers was found vacant. The
photograph of the said godown is attached as Figure 2.

ii. Another godown was found running under banner of “Binoy Electric” on some portion of LR
Dag no. 639 and 640; whereas remaining portion of these two Dag numbers was found vacant.
The photograph of the said godown is attached as Figure 3.

iii.On LR Dag no. 637, a godown was found storing bottles of soft drinks and running under the
banner of “VKKN Traders Private Limited” and “Devyani Food Industries Limited™. The
photographs of this godown are attached as Figure 4.

iv. LR Dag no. 635 and 636 were found densely covered with water hyacinth. The photograph of
these two Dag numbers is attached as Figure §.

v. LR Dag no. 623 and 634 were found covered with plants and herbs. Photograph of the plots is
attached as Figure 6.

1+ MAR 2025
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bl The area of the East Kolkata Wetlands is defined under Section 2 of East Kolkata Wetlands ANy
(Conservation and Management) Act, 2006. It was noted that Mouza Gopalpur, within wl-ucﬁ lhe —T Y,
alleged plots are located, 1s owtside the area of the East Kolkata Wetlands. : ;_ or = /

¢l

A summary of recorded land classification and land ownership along with supporting documents
(Porchaland mutation documents) was received from the Block Land & Land Reforms Officer,
Rajarhat, North 24 Parganas which is attached as Annexure 4.

¢)  The summary of observation from field visit and land records is as follows:-

Mouja& | LRPlot  Area | Cluwsification | Recorded Present physical status during
LL. Ne. No. (in acre) | as per record Status ficld visit
- (Ralyati /
_ . Yested)
623 | 0.22 Danga Raiyati Land
614 | 018 | Ttkhola Raiyati Low land covered with aquatic
] | plants
615 ‘ 026 | likhola Raiyati Low land densely covered with | |
| water hyacinth |
636 027 lkkhola | Raiyat Low land densely covered with |
Gopalpur, | | water hyacinth |
JL No-2 [ gy7 064 ltkhola |  Raiyati Godown with some portion of
vacant land
63N 037 | Karkhana Raiyati Godown with some portion of
| vacant land
ST 016 | Karkhana |  Raiyau Godown with some portion of
_ | vacant land
040 036 |" Karkhana Raiyari | Godown with some portion of
1 e vacan! land
Remarks:

Durning field visit, no filling up of waterbody was observed in the plots mentioned. As per recorded land
classification, none of the plots is recorded as waterbody. Thus, the Committee did not find anything

substanuiate the allegation mentioned by the petitioner regarding encroachment of any waterbody in the
plots mentioned in the petition.

&Iu
(Shn Mnnal Kdntu Biswas) (Shri hmi Kanta Haldar)
Regional Director & Scientist E Senior Scientist, WBPCB

CPCB RD, Kolkata

\ A o

02
(Shri Rajarshi Chakraborty) (Shri Sinchan M [ ’10'1'5'
Environment Officer Deputy District Land & Land Refm Officer,
SWA Nerth 24 Parganas
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Photographs from the field visit held on 05.02.2025
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Figure 1: Joint Committee Members assembled at the site.




Figure 3: Godown of “Binoy Electric” on LR Dag no. 639, 640
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Figure 6: LR Dag no. 623 and 634 covered with herbs.
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"",The Member Secretary, |

East Kolkata Wetland Management Authority
Pranisampad Bhavan, 5" Floor, LB-2,
Sector 11, Salt Lake, Kolkata- 700106

Subject: Nomination from CPCB in the matter of Samir Malo & O}
No. 126172024/EZ

Sir,
This has reference 1o the Hon’ble NGT order dated 20.11.2024 in the matter of Samir Malo & Others Vs State
of West Bengal in OA No. 1261/2024/EZ wherein the following has been directed-

“L.... A letter petition dated 20.03.2024 raising grievance of encroachment and filling of pond/wetland at
Beraberighoshpara. Narayanpur, Mouza Gopalpur, Rajarhat and this letter petition has been registered .. .

“3........we find it appropriate to obtain a factual Report and thus constitute a Joimt Committee wﬁs!nx
District Magistrate, 24 Parganas; West Bengal State Wetland Authority; Central Pollution Control Board.
and, West Bengal Pollution Control Buard "

“4. West Bengal State Wetland Authority shall be the Nodal Authority for co-ordination and compliance of
this order "

“5. Above Committee shall visit the site, collect relevant information, and submit a Jactual report within one
month, "

In compliance with the above, this is to inform that Mrinal Kanti Biswas, Regional Director & Scientist

‘E’ (Mobile No.9911001631 & Email- MW&MMMMMW
by the Competent Authority to represent CPCB in the said committee.

It is further requested that a meeting (physical or virtual) may be convened to finalize the date of the site visit
by the Joint Commitiee, as direcu:d by the Hon'ble NGT.

Yours faithfully,

(M. K. Biswas)

Copy for kind information to:

(1). Member Secretary. West Bengal Pollution Control Board, Pmtmh Bhavan, 10A, Block-LA Sector-111,
Sal Lake City, Calcutta-700 09 Email

(2). District Magistrate, North 24 Parganas New Administrative Building, Barasat, District: North 24
Parganas— 700124 Email dm-bar-wb@anic.in
(3). District Magistrate, South 24 Parganas New Treasury Building (7* Floor) P.O. -Alipore-700027 Email

AR

(M.K Biswas)

yanwy/Head Office:
Trdw e/ Parivesh Bhawan,

gdt W T/ ast Arjun Nagar,
fumfi/Dethi-110 032

9T Tek: 011-431 02030, 22305792

ITMIEZ Wmbgire: www o pch mic i

¥ iwes, Regional Directorate:

502 #UE FAREYS0L. Southend Conclave
1582, TFET WX #73/1582, Rajdanga Main Road
WIS/ K oliata- 760107

FTUM Telk: 033-2341 4677

§-HW/e-mail: rdkolkata. cpob&gov.in

11 MAR 2025
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\

i) The Member Secretary, West Bengal State Wetland Authority

Sub: Compliance of direction dated 20.11.2024 of Hon'ble NGT passed in connection
with Original Application No. 1261/2024.

Enclosed please find the copy of the order of Hon'ble National Green Tribunal, Principal
Bench, dated 20.11.2024 passed in connection with Original Application No. 1261/2024
(Samir Malo & Ors. vs State of West Bengal), which speaks for itself.

The Hon’ble National Green Tribunal, Principal Bench was pleased to constitute a
Committee, comprising of the following Members:-

East Kolkata
Wetlands Management Authority

pocietc 064 /25
ggfol/fdzs-

i District Magistrate, 24 Parganas;

ii. Representatives of West Bengal State Wetland Authority;
ili.  Representatives of Central Pollution Control Board:

iv. Representatives of West Bengal Pollution Control Board.

The West Bengal State Wetland Aulhont} shall be the Nodal Authority for co-
ordination and compliance.

The Committee has been directed to carry out inspection of the various sites with reference
to the allegations made by the applicant in the Original Application.

Shri Lakshmi Kanta Haldar, Senior Scientist, Central Laboratory (M-9330893803, Email:
sc5.wbpcb-wb@bangla.gov.in) of the West Bengal Pollution Control Board will represent the
State Pollution Control Board, West Bengal in this matter.

Encl: As stated

L y

Member Secretary

1%

f~ .

*

Panbesh Bhawan, Bldg 104, Block LA, Sector 111, Sall Lake. Kolkata 700 106
Tel: 2202-3000 ' 22023003 -~ 2202-3006, Email; g whpch-wii banglo gov i, Websie was whpch guv i

11 MAR 2025
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State Wetlands Authority
_ Department of Environment, Government of West Bengal
Pranisampad Bhavan, 5" Floor, LB-2, Sector-II1, Salt Lake, Kolkata — 700 106

No. O3Y -SWA/EN/29/2024-25 Date: 30 .01.2025
From: Chief Environment Officer, Environment Department NO; SN
& Member, West Bengal State Wetlands Authority s NTN
Gowt. of West Bengal !/ % 6 \P)
. | 4 n \ wit
i | 4. Uy Y )
To: 1. Regional Director & Scientist ‘E’ Q3 v Cay |
Central Pollution Control Board \S\ et
2. Member Secretary '-\‘{, \\ & "'i'-,,
West Bengal Pollution Control Board N\ IO
3. District Magistrate . AN
North 24 Parganas -

Sub: Ficld visit by the Joint Committee formed by the Hon'ble NGT in the matter of
Samir Malo and Ors. Vs State of West Bengal in OA 1261/2024

Ref: 1. Order dt 20.11.2024

- Sir,

With reference to the above mentioned Order of the Hon'ble National Green Tribunal (NGT) in OA
1261/2024, this is to inform you that Shri Rajarshi Chakraborty (Mobile no. 9903254820), Environment
Officer, Environment Department, Government of West Bengal will represent West Bengal State
Wetlands Authority (WBSWA) to the Joint Committee formed by the Hon'ble NGT through the Order dt
20.11.2024.

To comply with the above referred Order dt 20.11.2024 of the Hon'ble NGT the date of field visit of the
Joint Committee has been scheduled on 05.02.2025.

Members of the Joint Committee are requested to be present at the assembly venue i.c. at the Office of the
BL&LRO, Rajarhat, Dist. North 24 Parganas at 12:30pm for the said field visit to comply with the
solemn Order of the Hon'ble NGT.

Yours faithfully,

_,L)qi_fj‘—:’:’-
CE®, Env\ Dept

& Member, WBSWA

No. O 3Y( ) -SWA/EN/29/2024-25 Date: 3) 01.2025

Copy to:
The ADM&LR, Dist North 24 Parganas with request to depute competent person(s) to assist the Joint

Committee during the field visit.
CEO, Env D,,.—-:ﬁf’i’— ;
& Member, WBSWA

Enclo: A copy of the Hon'ble NGT's Order dt 20.11 2024

11 MAR 2025
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Government of West Bengal :, ' S R /’
Office of the Block Land & Land Reforms Officer, " ON g’ /*/:
Rajarhat, North 24 Pgs. \Ip— ¥
Memo No. \QL( BL&LRO/RHT/2S Date- 070273025

To,
The CEQ, Environment Department

& Member, West Bengal State Wetland Authority
Government of West Bengal.

Sub: Field Visit by the Joint Committee formed by the Hon'ble NGT
in the matter of Samir Malo and ors. Vs State of West Bengal

Ref : Memo No. 034-SWA/EN/29/2024-25, dated 30.01.20258

Sir/Madam,

With reference to the above noted subject the field visit in presence of the joint
committee, comprising of the representative of District Magistrate, North 24 Parganas, West
Bengal State Wetland Authority, Central Pollution Control Board & West Bengal Pollution
Control Board, has been conducted on 05.02.2025 at 1.45 p.m. over the suit plots. The factual
report is fumnished below:

| Mouju& | LR | Area(in | Classification [ ‘Recorded | Present physical status |
! JL.No. | Plot | sacre) | asperrecord Status during field visit
| . No. | | (Raiyati /|
| | ; Vested) -
-I 623 | 0.22 | Danga Raiyati | Danga patit land ‘1
‘ 634 | 0.18 “ltkhola Raiyati | Low land accumulated 'i
| with water & aquatic
' plants
Gopalpur, = 635 026 Itkhola Raiyati | Low land accun_'-uTa-t_cd‘
J.L.No.-2 | | with water & aquatic |
plants
) (P i |
636 | 027 ikhola | Raiyati | Low land accumulaied
| wi . |
! I | with water & aqmtlc|
! plants |

11 MAR 2025 \



637 0.64 Itkhola’ Raiyati Low land accumulated

638 | 037 Karkhana Raiyati | Karkhana with some
Gopalpur, | portion of vacant land

639 | 0.16 Karkhana Raiyati | Karkhana with some
' portion of vacant land

640 0.36 Karkhana Raiyati Karkhana with some
portion of vacant land

L 1 ] ]

. Hmmfomﬂmofﬂnsﬁdplohmxedfwmdynfemm&uwkedas
ANNEXURE- A “Ni 5:'

. mmofmmammedformﬁymfmmamdg
ANNEXURE- B o

Y thfully,
o y“éﬁ

Assistant Director L.&LR.O.
Rajarhat, North 24 Parganas

Date- 07.02.2025

|

t Director & B.L.&L.R.O.
t, North 24 Parganas

I} MAR 2025



Govt Of West Bengal
Office of the Block Land &Land Reforms Offic
----Plot Information-----

District- North 24 Parganas Block- Rajarhat
Mouza- Gopalpur J.L.No-2 P.S.- Rajarhat
Plot no.-623 Classification- Danga Area-0.22 acre
Sabek Plot No(RS).-623
Khatiyan No  Classification  Share of land  Area Details of Recorded tenant  Remarks
(Acre) [lessee
42/1 Danga/Puratan  0.0455 0.01 AnimaDas
Patit W/O- Gouranga Prasad Das

Saang-47, G. Pottery Road, Kolkata

3030/5 Danga/Puratan  0.0454 0.01 Saroj Gupta
Patit W/O-Bhanupratap Gupta
Saang-F.P, 125, New Alipur, Kolkata

21169 Danga 0.9091 0.20 Girdhar Didwaniya
5/0 -Santa Kumar ( Deceased)
Saang- Nijo
1.0000 0.22
For office use only Pagel of 1 05/02/2025 05.50P
A v k-«a—;&’: "&_"A ")1

(oo

(Swarup Majumder)
' Revenue Officer
1 | MAR 2&25 B.L :‘L,R Q. Rajarhat
North 24 Parganas
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Govt Of West Bengal
Office of the Block Land &Land Reforms Officer
----Plot Information-----

District- North 24 Parganas Block- Rajarhat [15070002]
Mouza- Gopalpur J.L.No-2 P.S.- Rajarhat
Plot no.-634 Classification- Ithkhola Area-0.18 acre

Sabek Plot No(RS).-634

Khatiyan No  Classification Share of land Area Details of Recorded tenant Remarks
{Acre) flessee
2020 Ithkhola 02500  0.0500 Baidyanath Singh

$/0- Bihari Singh
Saang-Ichapur

2887 Ithkhola 0.2500 0.04 Siusankar Singh
5/0-Sukhdev Singh
Saang-Nijo
5531 ithkhola 0.7500 0.13 Ranjit Kr. 5aha

5/0 —Krishnamohan Saha
saang- AE-182, szltlake, Kol-64

1.2500 0.22
For office use only Pagel of 1 05/02/2025 0551PM
"=
Anwt'}\l(l
< Calt
( P “l]\ﬂlld.“
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Govt Of West Bengal
Office of the Block Land &Land Reforms Officer
---Plot Information——

District- North 24 Parganas Block- Rajarhat [15070002)

Mouza- Gopalpur J.L.No-2 P.5.- Rajarhat

Plot no.-635 Classification- Ithkhola Area-0.26 acre

Sabek Plot No(RS).-635

Khatiyan No  Classification Share of land  Area Details of Recorded tenant  Remarks
(Acre) [lessee

5531 Ithkhola 1.0000 0.2600 Ranjit Kumar Saha

5/0- Krishnamohan Saha
Saang-AE 562, Saltiake, Kol-64

1.0000 0.26

For office use only Pagel of 1 05/02/2025 05.51 PM

n“\tt drenbed by

oy 1‘3‘!’
{Swaru pml' umdcr:'

Revanue
BL &LRO. R-I-ﬂ"-‘

North 24 Parganas
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Govt Of West Bengal
Office of the Block Land &Land Reforms
----Plot Information-----

District- North 24 Parganas Block- Rajarhat [15070002]
Mouza- Gopalpur J.L.No-2 P S.- Rajarhat
Plot no.-636 Classification- Ithkhola Area-0.27 acre

Sabek Plot No(RS).-636

Khatiyan No  Classification Share of land Area Details of Recorded tenant Remarks
(Acre) [lessee
5531 ithkhola 0.9615 0.2600 Ranjit Kumar Saha

5/0- Krishnamohan Saha
Saang-AE 562, Saltlake, Kol-64

0.9615 0.26

For office use only Pagel of 1 05/02/2025 05.51PM
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Govt Of West Bengal
Office of the Block Land &Land Reforms Officer
----Plot Information---—

District- North 24 Parganas

Block- Rajarhat [15070002]
Mouza- Gopalpur J.L.No-2 P.5.- Rajarhat
Plot no.-637 Classification- Shali Area-0.64 acre
Sabek Plot No(RS).-637
Kh;van No  Classification Shareof land Area Details of Recorded tanar:; Remarks
(Acre) /lessee
5531 ithkhola 0.8281 0.5300 Ranjit Kumar Saha

For office use only

5/0- Krishnamaohan Saha
Saang-AE 562, Saltlake, Kol-64

0.8281 053

o ——————
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Govt Of West Bengal
Office of the Block Land &Land Reforms Office
.---Plot Information-----

District- North 24 Parganas Block- Rajarhat [15070002]
Mouza- Gopalpur J.L.No-2 P.S.- Rajarhat
Plot no.-638 Classification- Shali Area-0.37 acre

Sabek Plot No(RS).-638

Khatiyan No Classification  Share of land  Area Details of Recorded tenant  Remarks
{Acre) flessee
5531  Xarkhana 10000 03700 RanjitKumarSaha

5/0- Krishnamohan Saha
Saang-AE 562, Saltlake, Kol-64

Applicable ufs 20(B)
Bargadar

1)Narayan Dey( Barga)
5/0 Mahendra Nath Dey
Saang- Njo
Share-0.0000
Since 1305 (B.S.)

2)Sumit Dey (Barga)
S/0 Narayan Ch,Dey
Saang-Nijo
Share-0.0000
Since 1365(85)

1.0000 0.37

E e P,
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Govt Of West Bengal
Office of the 8lock Land &Land Reforms Offi
..--Plot Information---—--

District- North 24 Parganas
Mouza- Gopalpur

pPlot no.-639

Sabek Plot No(RS).-639

Block- Rajarhat
J.L.No-2
Classification- Shali

I ———
Details of Recorded tenant

P.S.- Rajarhat
Area-0.16 acre

IE——

Remarks

Kh;n‘r_an:lo Classification  Share of land Area
{Acre) [lassee
5531 Karkhana 1.0000 0.1600 Ranjit Kumar Saha -
$/0- Krishnamohan Saha
Saang-AE 562, Saltlake, Kol-64
Applicable u/s 20(3)
Bargadar
1)Ramesh Chandra Guho(Barga)
5/ORama Guho
Saang- Nijo
Share- 1.0000
Since 1365 (B.5.)
To000 016
fFor office use only pagelof 1 05/02/2025 0552 PM
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Govt Of West Bengal
Office of the Block Land &Land Reforms Office
----Plot Information--—--

District- North 24 Parganas
Mouza- Gopalpur

Plot no.-640

Sabek Plot No(RS).-640

Block- Rajarhat
J.L.No-2

Classification- Shali

(15070007
P.S.- Rajarhat
Area-0.36 acre

Khatiyan No  Classification  Share of land Area Details of Recorded tenaﬁt Rerﬁaﬁs
(Acre) /lessee
5531 Karkhana 10000 03600  Ranjit Kumar Saha _ o
§/0- Krishnamohan Saha
Saang-AE 562, Saltlake, Kol-64
Applicable u/s 20(3)
Bargadar
1)Ramesh Chandra Guho(Barga)
5/ORama Guho
saang- Nijo
Share- 0.0000
Since 1365 (B.S.)
1.0000 0.36
For office use only Pagelof1 05/02/2025 0551 PM

11 MAR 2025
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BEFORE THE NATIONAL GREEN

TRIBUNAL EASTERN ZONE BENCH,
KOLKATA

0.A. No. 1261/2024

In The Matter of:

Samir Malo and Ors.

...Applicant

Versus.

State of West Bengal & Ors.

...Respondents

AFFIDAVIT ON BEHALF OF WEST
BENGAL STATE WETLAND AUTHORITY
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